
REGISTERED No. D. 221

The Gazette of India

EXTRAORDINARY

PART II—Section 3—Sub-section (I)

PUBLISHED BY AUTHORITY

No. 167] NEW DELHI, WEDNESDAY, SEPTEMBER 15, 1971/BHADRA 34,1892

Separate paging is given to this Part in order that it may be filed
as a separate compilation

MINISTRY OF EXTERNAL AFFAIRS

NOTIFICATION

New Delhi, the 15th September 1971

G.S.R. 1344. :—In exercise of the powers conferred by section 24 of the Pass-
ports Act, 1067, (15 of 1967), the Central Government hereby makes the following
rules further to amend the Passport Rules, 1967. namely:—

1. These rules may be called the Passports (Second Amendment) Rules, 1971.

2. In Schedule II to the Passports Rules, 1967, under the heading "PART I-
PASSPORTS", In column 2 against serial No. II relating to "Official Passport:?",

(a) tor item (2), the following item shall be substituted, namely: —

"(2) Officials of the Reserve Bank of India, the State Bank of India, national-
ised banks and Corporations, Undertakings and any other Institutions
owned or controlled by the State, holding the rank below that of Joint
Secretary to the Government of India, proceeding out of India on
official work, only if the Government of India considers it necessary
to issue official passports to them in the interest of their functioning
as such; and the members of their families when such members also
proceed out of India at the expense of such organisations;"
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(b) in item (4) the following shall be added at the end, namely:—

"and the members of the family of such an official deputed out of India
for a period not less than "twelve months, when travelling with, or
joining with such official at his post abroad;"

(c) after item (5) and before the Note the following item shall be inserted,
namely:—

"(6) Any other person who, In the opinion of the Government of India,
should an official passport because of the nature of his foreign Mission."

[No. VI/401/104/70.]
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